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term 'full autonomy', but only auto-
Domoy, which, of course, means maxi-
mum autonomy. 

Sui Swell: I beg to differ. 
Shrr",al Bahadur Shastri: That may 

be so; tllirefore, I said that I was say-
ing that ilbject to correction. Any-
how, what '\he quantum of autonomy 
will be will lIso depend upon the re-
port of the commission. 

Shri Swell: 'on a point of order. I 
would request the hon. Minister 
Without Portfolio to kindlY' refer to 
the papers relating to the proceedings 
-of our meeting with the Prime Minis-
ter, wherein the term 'full autonomy' 
is clearly used and was clearly discus-
sed between us and the Prime Minis-
ter. 

Shri Lal Bahadur Shastri: May I 
say this? .. 

Mr. Speaker: The hon. Member has 
. only asked the. hon. Minister to refer 
to those papers. 

Shri Lal Bahadur Shastri: I merely 
wanted to clear up one thing, that 
the hon. Prime Minister did not ute 
those words. Those words were used 
by Shri Swell and perhaps others, es-
pecially by Shri Swell when he met 
the Prime Minister, and the Prime 
Minister, it is said, reacted somewhat 
favourably over all the points that 
the hon. Member had raised with him. 

Shri Swell: I would request the 
Minister Without Portfolio to refer to 
those proceedings where the brunt of 
the Prime Minister's offer is clearly 
laid down; they were drafted by his 
Ministry and then given to us after 
the approval of the Prime Minister. 

Mr. Speaker: I would ~uggest ano-
ther meeting between the Member 
and the han. Minister. 

Shri Buta Singh: May I know whe-
ther it is proposed gradually to extend 
the federal principle of autonomy to 
the entire border areas? 

Shrl Lal Bahadur Shastri: They are 
already autonomous, that is, all the 
border states. 

Shrl P. R. Chakraverti: What are 
the exact implications of the full mea-
!i88(Ai) LSD-2. 

sure of autonomy which has been pro-
mised to the hill tribes, and what are 
the necessary accompaniments? 

Shri Lal Babadur Shastri: As far as 
I know, nothing specific has been 
promi8ed. There has been a general 
discussion, and in order to work it 
out, specific terms of reference will 
have to be drawn up and a commia-
sion set up. 

Shri Tridib Kumar Chaudhurl: Is 1t 
in the contemplation of Government 
that this autonomy which has been 
offered t(l the hill districts would be 
somethil s more than the quar.tum of 
autonomy whiCh they already enjoy 
under the Constitution, and if so, in 
what way would it be greater than 
the autonomy that they at present 
enjoy under the Constitution? 

Shrt La! Baludur Shastri: They 
will certainly get greater autonomy 
in accordance with these proposals . 
But it wiIInot in any way go against 
any provisions of the Constitution. 
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[(a) and (b). Yes Sir, 'Name Tags' 
have been provided fOr all ranks in 
4 training institutions as an experi-
mental measure. This would enable an 
officer soldier undergoing training 
being addressed by his name by his 
superior officers and instructors. The 
Army authorities feel that this would 
help in developing his individuality, 
and establishing a closer link between 
the officers and the soldiers.] 
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Shrl D. R. Chavan: There is practi-
cally' no difference between the 
tags of the officers and men. The 
name will be stencilled on the cloth. 
It will be fixed on the top of the 
right pocket. 
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Shri D. R. Chavan: It is affixed on' 
the top of the right pocket. 

Mr. Speaker: Would those on the' 
shoulders be dispensed with or would 
they remain? 

Shri D. R. Chavan: They will re-
main. 

SlItl Indrajit Gupta: Am I to take 
it that this practice of introducine 
name tags is going to be confined' 
only to the training period of these 
soldiers or will it be a permanent 
feature of their service conditions? 
Also, in view of the fact that simi-
larity of names is very common in 
our country, for example, there may 
be ten Ram Singhs, wiIJ there be any 
other method devised to identify one 
name from another? 

Shri Y. B. Chavan: If they have 
the same names, there will be some 
other way to identify them, for exam-
ple, surname, or father's name. That 
also can be indicated there. 

These experiments are being made 
in four institutions. If they ~ucceed, 
they will be undertaken in all. 
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Shri Y. B. Chavan: As I said, this, 

recommendation was made by the 
Army Commanders' Conference held 
in October 1963. The Army com-
manders felt that it was necessary to 
make an experiment on these lines 
because this practice is prevalent in 
all the armies of the world. Of 
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course if it succeeds, naturally we 
will have to go into the question of 
cost etc. 
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Film Awards 

+ 
.1Z9't. J Shri Subodh Hansda: 

I.. Shri S. C. Samanta: 
Will the Minister of Information 

and Broadcasting be pleased to state: 
(a) the special criteria or stand-

ard fixed bJl Government for giving 
State Awards to feature films; 

(b) how many Hindi films compet-
ed for the 1963-64 awards; 

(c) the number of films which Got 
the awards and their names; and 

(d) whether all these award win-
ning films fulfilled the required 
standard? 

The Deputy Minister in the Minis-
try of Information and Broadcastiag 
(Shri Sham Nath): (a) No special 
criteria have been fixed by Govern-
ment for selection Of feature films 
for giving State Awards. It has, how-
ever, been laid down in the Rules 
that the obj ect of the State A wards is 
to encourage the production of films 
of a high aesthetic and technical 
standard and of educational and cul-
tural value. 

(b) 17 (including Urdu and Hindu-
stani). 

(c) A statement is laid on the 
Table of the House. [Placed in Lib-
rary, See No. LT-2846/64.] 

(d) The Central Committee of State 
Awards does not recommend any film 
for an Award unless, in their opi-
nion it is of a standard adequate for 
an Award. 

Shri Subodh Hansda: Is it a fact 
that while declaring the film ShehaT 
AUT Sapna as the best picture, there 
was difference of opinion among the 
members of the Central Selection 

Committee and the Chairman as this 
film was not recommended fo~ the 
best prize by the Zonal Be lection 
Committee and was placed as the 
sixth film? If that is so, I would like 
to know the special features r~pre­

sen ted in this film in comparison with 
the best picture in Bengali, 
MahanagaT. which is awarded the 
third prize? 

Shri Sham Nath: We do not know 
whether there was any difference of 
opinion among the members of the 
Committee in regard to the film for 
the President's Gold Medal, but we 
are aware that they adopted a sys-
tem of marking, and on the basis of 
that marking they decided that the 
President's Gold Medal should be 
awarded to Shehar Aur Sapna.. 

Shri Subodh Hansda: Is it a fact 
that the writer and director of this 
film called on some of the members 
of the Selection Committee and tried 
to con vince them of the ideas of 
socialism and requested them to give 
it the best award to make it fit for 
the President's Gold Medal? 

Shri Sham Nath: The question is 
not very clear, but as far as I under-
stand .... 

Mr. Speaker: Were any influences 
exercised by the director and the 
writer on the people who make the 
selection? Is that the question? 

Shri Sham Nath: Not to our know-
ledge. 

Shri P. Vellkatasubbalah: May 
know whether the Government is 
aware of the criticism in the press 
regarding the composition of the 
judges, and if so, may I know on what 
basis this composition has been made 
and the qualifications that will make 
a man or woman fit to be on the 
committee? 

Shri Sham Nath: The Central Com-
mittee was a very high powered one, 
and was headed by an ex-Minister, 
and it included an ex-Advocate-
General, an ex-Governor. an ex-Chief 
Justice, two M.Ps., two exM.Ps. and 
two some other prominent people. 




